
NATIONAL COMPANY LAW TI{IBUNAL
.\{UMI]AI tsENCH

cP(rB)-1189(N,rB)/2017

COI{AM: SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 03.05.2018

NAME O}: THE I'ARTIES: Mitcon Consultancy & Engineering Serv. Ltd
v/s.

Sankleeha Constructions Pvt. Ltd.

INSOLVENCY & BANKRUPTCY CODE 2016

ORDEII

At request of the Petitioner's Counsel, list this matter on 22.06.2018.

RAVIKUMAR DURAISAMY
Member (Teclinical)

B.S.V. PRAKASH KUMAR
Member (jutlicial)
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